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Police station vandalised over custodial

death, officials clalm
MUZAFFARPUR (BIHAR), FEB 6 | “,“.

A police

violent mob on Thursday
over a custodial death,
officials said. According
to senior officers of the
district police, the SHO of
Kanti police station and
two other officials have
been suspended following
the incident.

Police, however,
claimed that Shivam
Kumar, arrested by the

police for his alleged
involvement in a theft
case, died by suicide by
hanging himself inside the
lockup. Family members
of the deceased, however,
alleged that he died in cus-
tody due to police brutali-
ty. Speaking to reporters,
Muzaffarpur Senior
Superintendent of Police
(SSP) Shushil Kumar said,

station In ,’
Bihar's Muzaffarpur dis- .
trict was vandalised by a §

investiga-
based on CCTV

"Preliminary
tions,
footages, revealed that
Shivam died by suicide
by hanging himself inside
the lockup of Kanti police
station around 3 am on

Thursday."
"Since it's a custodial
death, departmental

actions have been taken
against the erring police
officials, including the
SHO of the police station.
Three officials have been
suspended with immedi-
ate effect," he said.
Forensic experts have
been sent to the spot and a
team of three doctors will
conduct the post-mortem
examination, the SSP said.

su101de in Bihar

When asked about the
allegations levelled by
the family members of

* B said, "The district police

have approached the
authorities concerned for
a magisterial and judicial
probe into the matter.
Things will become clear
only after the post-mortem
examination.
Investigations are being
conducted as per guide-
lines issued by the
Supreme Court and the
National Human Rights
Commission (NHRC) in
such cases."

As the news of the
man's death spread, his rel-
atives along with a large
group of people went on a
rampage, damaging furni-
ture of the police station.
he situation could be
brought under control only
after the intervention of
senior police officers.- PTI
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Times of India
Thana vandalised as custodialdeath sparks violence in Muz

https://timesofindia.indiatimes.com/city/patna/thana-vandalised-as-custodialdeath-
sparks-violence-in-muz/articleshow/117988728.cms

Kshitiz, Feb 6, 2025, 21:11 IST

Patna: A suspicious death in police custody triggered violence in the Kanti police station
area of Muzaffarpur on Thursday. The deceased, Anand Kumar alias Shivam Jha (35),
had been arrested by the police in connection with a theft case. Shivam's body was found
hanging from a window in the police lockup on Thursday morning. While the police
claimed that Shivam died by suicide, his family members and locals alleged he was
brutally beaten to death by the police.

The incident led to widespread outrage with an angry mob vandalising the police station
and attacking police personnel. The situation was brought under control after police lathi-
charged the protesters. Three police officers, including the Kanti station in-charge, were
suspended for dereliction of duty.

Senior superintendent of police (SSP), Muzaffarpur, Sushil Kumar, said, "We have CCTV
footage of the police station and the lockup. Based on the CCTV footage, it appears that
Shivam died by suicide by hanging in the lockup with the help of a rope. Two constables
and the on-duty (OD) officer were present at the police station at that time. Their
negligence is evident. The SHO is also responsible. As a result, the SHO, Sudhakar
Pandey, along with the constable and OD officer, have been suspended.”

The SSP added that the footage showed the incident occurring around 3.30am on
Thursday. "The Forensic Science Laboratory (FSL) team also visited the spot and
collected samples. A three-member medical team has been formed to conduct the
autopsy in the presence of a magistrate and the entire process will be videographed. This
is a case of custodial death in a police lockup, so we are following the guidelines of the
National Human Rights Commission and the Supreme Court. A request for a judicial
inquiry has also been sent to the district magistrate," the SSP added.

Shivam's mother, Rinku Devi, has filed an application at the police station accusing
several police officers, including station head Sudhakar Pandey, of murder. "On the night
of Feb 3 at 10.30pm, SHO Pandey, along with his team, took my son from our home to
the police station. On Feb 4 at 10pm, we went to the station to meet him. When we arrived,
my son was sitting in the lockup. He told us that he had been badly beaten by the cops.
When | complained to the SHO, he scolded and drove me away. On Feb 5, | went to the
station with some people, and again, the cops insulted and drove me away. Later that
evening, my son was taken to court and then brought back and locked up again. On
Thursday, we received information that my son had died," she said.
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Locals attack police station after man dies in police custody in Muzaffarpur

Police claim the man ended his life by hanging; three policemen, including the SHO of
Kanti police station, suspended for negligence

https://www.thehindu.com/news/national/bihar/locals-attack-police-station-after-man-
dies-in-police-custody-in-muzaffarpur/article69188297.ece

Published - February 06, 2025 07:57 pm IST - Patna

Amit Bhelari

Tension prevailed at Kalwari village in Bihar's Muzaffarpur district after a man died in
police custody early on Thursday (February 6, 2025). While angry locals attacked the
police station claiming the youth died due to custodial torture, the police said he
committed suicide.

Briefing the media, Muzaffarpur Senior Superintendent of Police (SSP) Sushil Kumar said
Shivam Jha, 35, was arrested on Tuesday on charges of two-wheeler theft along with two
two of his friends. “Based on CCTV footage, prima facie it appears that at 3:30 a.m. on
Thursday, Jha ended his life by hanging. Investigation found negligence on the part of the
OD [On-Duty] officers, including the guard, constable and SHO [Station House Officer].
All three were suspended.”

He further said, “Being a custodial death, we are following guidelines of the Supreme
Court and National Human Rights Commission [NHRC]. A team from the Forensic
Science Laboratory [FSL] has been called and the entire process would be videographed.
The Executive Magistrate will conduct the inquest and | have also written a letter to the
District Magistrate to hold his post-mortem under the supervision of three doctors and the
procedure will be videographed. We have also written to the District Judge for judicial
inquiry.”

However, family members of the deceased alleged that the police demanded money to
release him and when they couldn’t pay them, he was “beaten up mercilessly”, after which
he died. As news spread, a large number of people from Kalwari and nearby villages
reached the police station and vandalised it.

The Opposition Rashtriya Janata Dal slammed the Nitish Kumar government over the
incident and said police atrocities were increasing with each passing day. “The police of
Nitish Kumar have crossed all limits of brutality! The BJP-Nitish government has crossed
all limits of shamelessness and hypocrisy. The man died under suspicious circumstances
and the family alleges the police murdered him,” the RJD posted on X.

There was heavy police deployment in the village and many senior officials were camping
there.
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Man Dies In Lockup, Police Station Vandalised By Locals In Bihar's Muzaffarpur

Muzaffarpur SSP Sushil Kumar said that a probe has been launched in the custodial
death of the man, adding that he died by suicide.

https://www.timesnownews.com/india/man-dies-in-lockup-police-station-vandalised-by-
locals-in-bihars-muzaffarpur-article-117985509

Authored by: Apoorva Shukla | Updated Feb 6, 2025, 20:58 IST

Muzaffarpur: A police station was vandalised in Bihar's Muzaffarnagar over the death of
an individual in custody.

The local police had arrested Shivam Kumar for his alleged involvement in a theft case.
The police said that he died by suicide by hanging himself in the lockup. Family members
of the deceased, however, alleged that he died in custody due to police brutality.

As the news of the man's death spread, his relatives along with a large group of people
went on a rampage, damaging furniture of the police station. The situation could be
brought under control only after the intervention of senior police officers.

The police station was vandalised by a violent mob earlier today. The video of the incident
has also surfaced.

Muzaffarpur SSP Sushil Kumar said that a probe has been launched in the custodial
death of the man, adding that he died by suicide.

"Earlier this morning, the man, Shivam, died in custody. Preliminary investigation, based
on CCTYV footages, revealed that Shivam died by suicide by hanging himself inside the
lockup... The district police have approached the authorities concerned for a magisterial
and judicial probe into the matter," said SSP Kumar.

"Investigation is being conducted as per guidelines issued by the Supreme Court and the
National Human Rights Commission (NHRC) in such cases," he added.

According to senior officers of the district police, the SHO of Kanti police station and two
other officials have been suspended following the incident.

(With inputs from PTI)
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Daijiworld
Man dies in police custody in Bihar's Muzaffarpur; three cops suspended
https://daijiworld.com/index.php/news/newsDisplay?newsID=1269420

Thu, Feb 06 2025 06:19:22 PM

Patna, Feb 6 (IANS): A man, accused of bike theft, died under mysterious circumstances
in Kanti police station in Bihar's Muzaffarpur district on Thursday.

The deceased, Shivam Kumar Jha (35), a resident of Kalwari village was taken into
custody by Kanti police station on Tuesday.

Tragically, on Thursday morning, he was found dead in the police lock-up, with authorities
suggesting suicide as the cause.

Following this incident, Senior Superintendent of Police (SSP) Sushil Kumar suspended
the Station House Officer (SHO) Sudhakar Pandey and two other police personnel for
negligence.

The death has led to significant unrest among Jha's family members and residents of
Kalwari village, who have accused the police of foul play and are demanding a thorough
investigation.

SSP Sushil Kumar stated, "From the CCTV footage, it appears that Shivam Jha, who was
in custody, has died under suspicious circumstances.

"Prima facie, it has been found that there was negligence on the part of the on-duty officer
and constable. Apart from that, the negligence of the SHO is also visible prima facie. All
three have been suspended. This is a case of custodial death in police lock-up, so we are
following the guidelines of the National Human Rights Commission and the Supreme
Court," he said.

"The situation escalated as people from Kalwari and nearby villages gathered at the police
station. They vandalised the police station, prompting senior police officers, including the
City SP, Rural SP, City DSP, and Western DSP, along with SSB and district police, to
camp at the site to manage the situation and conduct an investigation,” the SSP added.

The family members of the victim have accused the police of murder in police custody,
alleging that Shivam was picked up two days prior on suspicion of bike theft, along with
two of his friends and found dead.


https://daijiworld.com/index.php/news/newsDisplay?newsID=1269420

MSN, Online, 7.2.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

MSN

Man Dies In Lockup, Police Station Vandalised By Locals In Bihar's Muzaffarpur

https://www.msn.com/en-in/news/India/man-dies-in-lockup-police-station-vandalised-by-
locals-in-bihar-s-muzaffarpur/ar-AA1yx2IA

3h 1 min read

Muzaffarpur: A police station was vandalised in Bihar's Muzaffarnagar over the death of
an individual in custody.

The local police had arrested Shivam Kumar for his alleged involvement in a theft case.
The police said that he died by suicide by hanging himself in the lockup.

The police station was vandalised by a violent mob earlier today. The video of the incident
has also surfaced.

Muzaffarpur SSP Sushil Kumar said that a probe has been launched in the custodial
death of the man, adding that he died by suicide.

"Earlier this morning, the man, Shivam, died in custody. Preliminary investigation, based
on CCTYV footages, revealed that Shivam died by suicide by hanging himself inside the
lockup... The district police have approached the authorities concerned for a magisterial
and judicial probe into the matter," said SSP Kumar.

"Investigation is being conducted as per guidelines issued by the Supreme Court and the
National Human Rights Commission (NHRC) in such cases," he added.
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Jammu and Kashmir: 25-year-old found dead in custody in Kathua; Mehbooba
Mufti demands probe

https://muslimmirror.com/jammu-and-kashmir-25-year-old-found-dead-in-custody-in-
kathua-mehbooba-mufti-demands-probe/

By Muslim Mirror | February 6, 2025

In a shocking incident from Kathua, 25-year-old Makhan Din, a resident of Perody,
Billawar, was found dead on Thursday after being detained by local police on allegations
of being an Over Ground Worker (OGW).

Former Chief Minister and PDP leader Mehbooba Mufti has called for an immediate
investigation, raising concerns over custodial torture and fabricated charges.

According to Mufti, Din was detained by the Station House Officer (SHO) of Billawar on
false accusations. Reports suggest he was brutally thrashed and tortured, leading to a
forced confession before his tragic death.

Following the incident, authorities sealed off the area and suspended internet services,
causing widespread panic among locals.

Mulfti further alleged that the crackdown is ongoing, with more individuals being detained,
escalating tensions in the region. Locals claimed that Din had made a video inside a
mosque, swearing that he had never seen a militant in the area, contradicting the charges
against him.

Despite the gravity of the situation, the police have yet to issue an official statement
regarding the circumstances of his death. Post-mortem proceedings are underway to
determine the exact cause. The incident has drawn comparisons to similar cases,
including the recent civilian death in Baramulla due to Army firing, intensifying demands
for accountability from security forces.

The lack of transparency has only added to the distress in the region, with locals fearing
further arbitrary detentions. As investigations continue, pressure mounts on authorities to
clarify the events leading to Din’s death and ensure justice is served.

The case has once again highlighted concerns over alleged human rights violations in
Jammu and Kashmir, prompting calls for urgent reforms in security operations. — With
Agencies Inputs
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Bihar News: HTHaATRIGR AN UgHT AT 3T § gad &1 Hid BT Arye, Reras o 9
i B D AT

Bihar News: fS8R & GoTRhRqR fRUT HicT UM & god # IR & 3RIUT Jad &1 Afere Hid
HHAT 3fd HHATIBR TN Ugd T 8 | IR A Bt o RS ofl 9 $HRIH &1 HiT &1 T8
gl

https://firstbihar.com/crime/muzaffarpur-crime-news-human-rights-commission-443077
06-Feb-2025 05:54 PM
By MANOJ KUMAR
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https://www.themooknayak.com/dalit/this-un-report-of-1996-on-caste-atrocities-in-india-
is-relevant-even-today-know-why-it-became-a-topic-of-discussion-after-28-years

Geetha Sunil Pillai | Published on: 06 Feb 2025, 4:49 pm
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